5 Jammu e Kashrmir 671
s} Jharkhand 132195
7 Karnataka 108237
8 Kerala 8776
° Lakshadweep 0
20 Macdhya Pradesh 328692
21 Maharashtra 207345
22 Maniour 12222
23 Meghalaya 12655
24 Mizoram 7485
25 Nagaland 8693
2% Origsa 435560
27 Pondicherry 993
28 FPunjgh 1267
e Rajazthan 1018324
30 Sikkim 47
31 Tamil Nadu 52874
32 Tripura 8434
33 Uttar Pradesh 2769111

Uttaranchal 56225
35 West Bengal 706713

ToTAL : 8150618

Status of education in Assam

1053. SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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(&) whether it is a fact that thousands of primary schools in Assam are running with single

teacher and without boak for the current academic sessian;
(b) ifso, the detalls thereof;

(c) whether the education system In the State of Assam is deteriorating day by day and

sfrong public rezentment mass movement has been reported recently;
(d) if so, details thereof; and
(e)  thesteps Government hag initiated in this regard in view of Right to Education, RTE?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARD: (&) and (b) As per the District Information System for Education
(DISE) 2009-10, the number of single teacher primary schools in Assam has decreased from
33.31% in the year 2008-09 to 16.42%6 in the year 2009-10, As per Annual Wark Plan and Budget
(AP &B), 2010-11 of Sarva Shiksha Abhivan (SSA), Assam, an outlay of Rs.2516.77 lakh has

been allocated for distribution of free text books to 16,77,1/%9 children of primary schods in the State.

() and (d) There has been improvemert in the several educational indicators for Assam. As
per the Social and Rural Research Institute, a unit of International Marketing Research Bureau (SRI-
\MRB) Survey, the number of aut of school children has declined from 5,36,220 in 2005 to 2,34,983
in 2009. As per DISE 2009-10, at primary level in Assam, average student classroom ratio (SCR) has
improved from 36 in 2008-09 to 28 in 2009-10, pupil-teacher ratio (PTR) has improved from 26:11in
2008-09 to 2611 in 2009-10, percentage of schools having common toilete has improved from 27.92in
2008-09 1o 39.80 in 2009-10 and percentage of schoole having drirking water facility has improved
from &3.6%9 in 2008-07 to 81.88 in 2009-10.

The State Government of Assam has reported that the public resentment on account of delay
in supply of textbooks has subsided following the supply of free textbooks and schoal infrastructure

development activities.

(e) The Central Government has taken several steps for implementation of the Right of
Children to Free and Compulsory Education (RTE) Act, 2009 including (&) notifying the Right
of Children to Free and Compulsory Education Rules, 2010; (b)) notifying the Naticnal Counail for
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Teacher Education (NCTE) as the academic authority under section 23 (1) of the RTE Act and the
Nation Council of Educational Research and Training (NCERT) as the academic autharity under
Section 29 (1) of the Act; (&) constitution of a National Advisory Council (NAC) under section 33 (1)
of the Act; () harmonization of norms of the SSA with the provisions of the RTE Act; (&) laying
dawn the minimum qualifications for a pergon to be eligible for appointment as a teacher in echools;
(f) consultation at various forums with the State Governments and other stakeholders regarding
implementation of the Act (@) revising the fund sharing pattern between the Centre and State
Government for implementing the S2A programme as per the RTE norms. An outlay of Be.2,31,233
crore has been approved for implementation of the combined RTE-2SA programme far 2010-11 to

2014-15.
Increasing the number of seats in technical educational institutions

11054, SHRI PRABHAT JHA: Will the Minister of HUMAN RESOURCE DEVELOPMENT be

pleased to state:

(a) whether it is a fact that Government has permitted the technical educational institutions
in the country to increase the number of seats in each course and has removed the celling on

maximum number of gseats in colleges ;and

(b if so, the details thereof and the steps taken to maintain the standards of education in

these educational institutions 7

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWAR): (&) and () No, Sir. The All India Council for Technical Education
(AICTE) accords approval for establishment for new techrical institutions and variation in
intake/introduction of new programme in the existing institution in line with norms and standards
prescribed by the Council from time to time. AICTE alzo conducts surprise visite to AIGTE approved

institution to ascertain the compliance of notified norms and standards.

It the Coundil receives any complaint with respect to the availability of the infrastructure in the
existing institutions, It ascertaing the same through surprise visite by a Committee of the experts and
takes necessary action ag per the provigion of Approval Process Handbook and notified norms and

standards.

TOriginal notice of the guestion was received in Hindi.
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